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RAJYA SABHA :

Friday, the 13th November, 1987/22
Kartika 1909 (Saka)

The House met at eleven of the
Clock, Mr, Chairman in the Chair,

" ORAL. ANSWERS TO QUESTIONS

Second Channel for Calcutta

- Doordarshan

*101. SHRI CHITTA BASU:¥ .

SHRIMATI KANAK .

e MUKHERJEE:
=

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether the Second Channe!

for Calcutta Doordarshan has since
’been opened:

(b) if not, what are the reasons
therefor; and

(c) what are the specific objec-
tions to the handing over of the Se-
cond Channel to the State Govern-
ment?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI AJIT
PANJA): (a) and (b) To meet the
local requirements of the metropolitan
caity, it hag been decided to comm’s-
sinn Second Channel service from
Calcutta on November 19, 1987.

(¢) The operation and maintenance
of broadcasting network in the
country is a respon-ibility assigned
under the Constituton to the Central
Government. The Government ig firm.
3y of the view that the provision was
so incorporated by the framers of
the Constitution in their wisdom.

SHRI CHITTA BASU: Sir, it is
true that the Constitution of the
country has assigned the responsibili-

¢*The question was actually asked
on the floor of the House by Shri
Chittq Bagu. - « 'z
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ty to the Centre. But I think, Sir,
you would agree with me, the House
would agree with me, that the Consti-
tution does not confer the right to
misuse the media for partisan ends,
to vilify the Opposition, to project an
individual in a Brazen manner and to
miginform the citizens. Sir, I know
the Constitution holds this position in
thiz; regard. But may 1 know also
from the hon. Minister whether he is
aware of the fart that certain agen-
cies are operating radios in certain
parts of the country for the last few
months Was it permissible under the
Constitution of the country? If
those private agencies, apart from the
Government of India, apart from the
State Governments, could run  that
kind of media, what is the objection
of having the State Governments being
allowed to run a separate media for
the information of the people for vari-
oug reasons, for cultural, for linguistic.
Jor educational or for developmental
work. In this context, lastly, I want to
know whether therc have been wides-
pread al'egations about the misuse of
media for partisan interests. Would
the Government recons'der its deci-
sion for setting up an autonomous cor-
porate body for the management of
the AIR or Doordarshan as has been
recommended by the Chanda
Committee?

-2

SHRT AJIT PANJA So far as the
first portion is concerned, I deny that
ther¢ has been nny misuse or vilifying
of the Opposition. Sir, the hon. Mem-
ber drew our attention to certain
agencies operating private radios. The
Government has no knowledge of the
same; nor has any information come.
If the hon. Member supplies with
information about any particular
place where private people are doing
so, we have got the infrastructure to
take action. As for the autonomous
ccrporation the answar iz ‘no’ at this
stage. Sir it remains with the highest
body, that is, this Parliament, it is

- . NI
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under the control of Parhament. I am
answerable to Members from all parts
of the country who represent the
people, 85 crores of people. If there
is any misuse, I am answerable for
the same.

SHRI CHITTA BASU: In his reply

the Minister says that the Second
Channe! service from Calcutta will
commence from 19th of this month

and that too to meet the requirements
of the metropolitan city and not for
_all. May I know what are the reasons
~-for limiting it for the metropolitan
lclty and not gpening it for ally Is it
-Mue to the jnefficiency of the ad-
©; _ministration? Or is it due to  the in-
-, adequacy of the staff? I am told that
for the Second Channel twelve Film
Editorg are needed at present.
At present Calcutta Station has got
only two. The number of other staff
like sound recordist, cameraman, etc.
is alsg inadequate. Therefore, what
are the reasong for limiting the se-
cond channel to meet the require-
_ments of only the metropolitan area
5 "and not of all other areag?

~. SHRI AJIT PANJA: There is no
question of limiting it Ag you know,
the policy is to start in three phases;
first, primary; second, national net-
work and third, local. This is meant
for the loca] metropolitan area. When
it was first starteq fin Delhi, it was
with 1 kw transmitter covering only
25 kmg of Delhj Administration and
that b stil] going on  The second
.one in 1985 was in Bambay, that also
covering only 25 kms from the place
where the Bombay transmitter starts.
These are meant for the local, that
8, the metropolitan area. In Calcutta
« when there is improvement of science
and tcchnology taking place, we are
trying to set up, we are going to set
up a 10 kw one which will cover a
radiug of about 100 kms. The reason
#s in cosmopolitan cities like Bom-
-Jay, Delhi, Calcutta and Madras there
are people who bhelong to not ane
Tegional language and one regional
culture; there are people belonging to
various languages angd various cul-
tures of India. Therefore, while
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keeping the emphagis on the local
culture of that metropolis, the tastes
and aspirations of people coming to
that metropolis from other parts of
the country have also to be fulfilled.
S0, it is not correct to say there is
inadequacy of staff or it is because of
glleged inefficiency of the people
there. There 1s no question of limit-
ing it.

SHRIMATI KANAK MUKHERJEE:
It is the long standing demand of
the people of many States, not only
of the Left Front Governments of
West Bengal and Tripura but of
many other State Governments, that
the second channel of Doordarshan be
handed over to the States because
ours iz a country of unity in diversity
and, therefore, the social, economie
and cultural facets and peculiarities
of each region must be given scope to
develop naturally. That is why we
need g second channel in the hands of
the States, for the development of
regiona] culture. But the desire of
the Central Government for centrali-
sation of power and the partisan atti-
tude of the ruling party is continuo-
usly hampering the growth of natio-
nal integration and nalional unity.
At the Chijef Ministers’ Conference
held in April 1987 the Chief Minis-
ters—not only the Chief Minister of
the Left Front Government of West
Bengal but otherg also—had passed
the following resolution—ang H it
wag against the spirit of the Constitu-
tion they would not have adopted this
resolution—

“In the sphere of public mass
media and communication there are
reasons to be disturbed by the way
the decisions on Programmes n
radig and television have also been
uniustifiably centralised and mis-~
used. Tt is strongly demanded that
one station of radio and one chan-
rel of TV be reserved for the State
Governments.” .

Will fhe Union Government, there-
fore take finto consideration the needs
of the peonle. the public opinion, the
demand of the States, and revise its

——



7 Qral Avswers
decision on handing over the second
~¢channe] to the States? Secondly,
does not the Central Governmeni
think that if the State Government is
given the powerful media of g second
channe]l of Doordarshan, it will be
able tp fruitfully project its develop-
ment programmes also, its training
schemes, schemes on education, cul-
-ture, agriculture, industry, etc. ac-
cording to the needs of the regional
people? Ang lastly, is it not essen-
tial that for strengthening the natio-
nal unity every State must have its
own media like 3 second channel on
Doordarshan so that they may have
scope for full play in their distinct
identity and regiona] characterists?

SHRI AJIT PANJA: The whole
object of a powerful media like TV
and radiio, as the honourable Member
has herself admitted, is to build up
a citizenry whe will be adoptable
anywhere, in any part of India. 8ir,
the dquestion of revision of the deci-
sion with regard to the power and
authority which will be exercised by
the Centre so far as the TV is con-
cdrmed does not arise, Secondly, it
is a total misconception that if it is
banded to the States there willl he
justice. In Parliament, Sir, all the
Members are taking part. In {fact,
Mr. Chitta Basu himself took part
and severa] other Members also have
1aken part and I have found from
-the records that as many as 15 Mem-
bers took part in a four-hour discus
gion on this particular subject in
this very House on the 28th April.
But the point is this: For building
up such a citizenry, that is, citizenry
of India, it must remain in the hands
of Parliament, that is, under the con-
trol of Parliament, that is, the Cen-
tral Government. Sp far as handing
over to the State Government of West
Bengal is concerned, it does not arise
at all... (Interruptions)... That does
not arise. Sir, there is a newspaper
called “Basumati” and that has been
taken over by the State Government.
Ever sgince it has been taken over, till
todav, vou do not find a word being
used about any culture except the
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leftist culture... (Interruptions)...
There is another journal called “Pas-
chmi Bengal”. Since the Left Front
Government came to power in West
Bengal, you won't find the name of a
single person in this journal who
belongs to the Congress (I) Party
except the results of an election
where the Congress (I) has been de-
feateq ... (Interruptioms). Under
these circumstances, Sir, so far as
the State of West Bengal is concern-
ed, so far as the present Government
is concerned, they are 1l equipped to
take over this powerful media which
is meant for all the people, for the
people al] over India.

SHRIMATI KANAK MUKHERJEE:
The Central Government ks partisan
and that is why they think that the
other Governments are alsp partisan
... (Interruptions) .

MR. CHAIRMAN: Yes, Mr. Ghu-
lam Rasool Matto.

1987 )

SHRIMATI RENUKA CHOU-
DHURY: They are partisan...(In-
terruptions) .. This is what they are
doing.

SHRI GHULAM RASOOL MATTO:
Sir, my question relates to the ex-
penditure on the second channel of
Doordarshan. Would the honourable
Minlister be pleased to tell me what
expenditure he is going to incur on
the second channel? That is Ques-
tion (a). Now, I come to question (b)
What is the population that is to be
covered by the second channel? (c)
Which are the next cities for which
he proooses to have the second chan-
nel? T come to the last question,
question (d), which ig very impor-
tant- If he does not want to give it
to the States, then for what purpose
ig he having the second channel?

SHRIMATI RENUKA CHOW-
DHURY: So that ha can give the
winning results of the Congress \(‘I_)!

. (Interruptions) . y

SHRI AJIT PANJA. Sir. in one
suonlementary he has put four ques-
tions. that is, (a). (b1,. (). and
(d). Tn reply to question (a), Sir.
T would like to say that the amount
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of expenditure would be, for the Cal-
cutta second channel, a little gver Rs.
10’ crores. Part (b) of the question:
Tae population covereq is 2,38,00,000,
approximately. Part (¢): Area co-
vered g about 100 kms., from the
station and so far as the next city is
concerned, it i Madras, hopetully, by
the beginning of the next finandial
Year. The question that was asked
is about handing over 1o the State
Governments. Even Mr. Basuy im-
proved on his question by asking
whether it ig going to be autonomous.
About handing over the things to the
State Governments I have already
mentioned. Now, the whole idea is
this: To a city like Calcutta or even
Delhi, Sir, people from all over the
country are coming. Now, this se-
cond channel ig for the needs of those
people who are from Tamil Naduy,
Andhra Pradesh, Xerala or from
some other part of India. So, we are
going to have, at the beginning a
one-our programme trying to cater
to the needs of al] the people coming
over there, from all walks of life,
people from different castes or lan-
guagaes or creads or colour. They
come there for making ocut a living
and they come there for educational
purposes ahd thefir needs may be ca-
tered to. But thig will not disturb
the 6—30 to 8—40 local, that is, the
namAare channel of Caleutta, There-
fore, it ig only for caterfnz i  the
regional people, Here the loeal
channel will be to cater to the needs

of the cosmonolitan city with em-
phasfs on the local peonle,

VR, CHAIRMAN. Yes, Prof.
Lakshmanna.

PROF. C. TLAKSHMANNA- At
the outset, T would like to contest the
view of tha Minister that the Union
Government a'one prepares the citi-
genry in this country. T firmlv be-
liave that all State Governments are
intending only to develop the citizen-
ry in this country. T.et there be no
mistake about it. Waving stated
that, the founders of the Constitution
thoright of handing ~ver the mainten-
ante and the operation of second
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channel. It is to be taken into ac-
count that they could not envisage
all the possibuifies, because today
there is a great need for informal edu-
cation to cover a large number of peo-
ple wunder lteracy. This has been
the stand even of the Education Min-
istry. If that is the case, it will
ultimately be the responsibility of
slate Governments to incease the
pace of literacy. And in view of
this also there is need for increasing
the programmeg through the electro-~
nic media, the Doordarshan. In view
of that, second channel is needed for
every State so that what hags been
the backlog in literacy rate in  this
country isg wiped out. Therefore, in-
stead of taking partisan view, may I .
ask the Minister to kindly consider
the importance of second channe] in
each of the State so that very impor-

that programmes like literacy, ete.
may be taken up? Therefore, only
when this is done, Sir, there will be

the possibility of developing the citi-
zency of a meaningful category. There-
fore, even if we have to develop the
citizenry, there is the need, urgent
need, to have second channels so that
State Governments will be able to
have meaningful educational pro-
grammes for literacy.

la.

SHRI AJIT PANJA: We are hav-
ing meaningful educational pro-
grammes, praticularly non-formal
educational  vrogrammes,  through
our network. It iz true that
there is need to establish
second channels in various parts of
the country. But we have to go gra-
dually. We cannot overlook the in-
frastructure already set up. The met-
ropolitan cities® infrastructure is al-
ready there. We started with Delhi.
In 1984 it was in Drelhi. In 1985 it
was in Bombay. In 1987 it i coming
to Calcutta. Then in 1988-89, hope-
fully. in the beginning, it will go to
Madras. But so far as education is
concerned, we are getting program-
mes from the U.G.C. which caters to
the needs from almost all regions, In
every State also where there ig pro-
gramme generaling facility there are

-

-
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representatives of State Government,
selected by them, so that they suggest
and they do participate. All that is
taken into consideration. So far it
is going on well so far as the channel
already in operation is concerned.

SHRI V. NARAYANASAMY. My
question relates to the allocation of
time for regional languages in  the
second channel. Sir, in Delhj two-
hour programme has been relayed in
the second channel. For regiona] lan-
guages time has been allotted. In
the Calcutta Doordarshan wil] the
regiona] languages be given import-
ance and what ig the time allocated
for the purpose of those living in the
metropolitan city of Calcuita? And
“what is the capacity which we  are
going to have in Madras for the pur-
pose of the second channel?

SHR] AJIT PANJA: Sir, as alredy
answered, in Calcutta we are starting
one-hour programme at the begin-
.ning But our idea is to go up to two
hour programme later on, as I have
saild, for people living in Calcutta,
whether they are local inhabitants,
that is, Bengali-speaking, Hindi-spea-
king, Tamil, Telugu or Malayalam,
whichever language they are speak-
ing, taking in view the proportional
representation there, taking in view
how many they are and what type of
thing is necessary. Gradually it will
develop. So far ag Madras is con-
cerned, the timing has not yet been
settled. But I can say that it is being
done according to population repre-
sentation, the main idea being that
the taste and aspirations of the local
inhabitants, from whichever part of
India they come, are satisfied, as far
as possible.

=} 7T JIT * WL, GIqT o AT AT
21T &Y wag femr war §, & SAY

qgve g g F 3y wgAr owgAr

g fr faq qeg & Wmarcrfr F oY

o § 0T 9y @@l g, IAR AW
¥ w0 ¥gAr wx g3 frar § Frodle
o T EEX Uy AW T W AU W
T qg e faadm 1 w€ §
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T4 TREA & A1 GdE daw g,

fggrmi@ & @1 FId H A
gt aa g, TR g ¥ faerga aww
w8 & —& mAal g 5 Wi
g gF femr grm fudt #Y 5 4%
FCT G0 1 A Ay ww
ga 7§ fu ST awmd &, Fadd
vwﬁaﬁrmg I T ST
wiws wwEm g, wwfo wadw
& dwle svmm g SRt www &
ﬁ-rq e Gxs dam e faar
g% T & fag ffem @
™ T § FACE T REA
w1 afy Iey awwar giew @), ai
FEH T T FAT gy )

¥ gqearl wigal § f& @5 o o
o famit a¥ o w@f a¥n ?

SHRI AJIT PANJA: 1t is not cer-
rect that the people of India listen to
the B.B.C. and not to Akashvani,
Our records show otherwise.

o AT QW@ . AR A F)
vfgea@dgal & W T . &7 B
AT 1T HT de@r SYIE ag 1§,
T ogg g 2

SHRI AJIT PaANJA: So far as the
second channel programmes are con-
cerned, we are gradually trying to
improve them. I agree with the hon.
Member that in Delhi and Bombay it
hag not yet become sg popular as we
expected it to be. That ig why with
the audience research inputg the ex-
Perts are seeing how to gradually im-
prove these programmes. So far as
the main programmes of second cha-
nnel are concerned, there are enter-
tainment items like music, dance
and regional language programmes,
foreign serials, particularly English
serials, Hindj programmes, cultural
round-up programme of topical
events, etc. Those the the main ideas
by which it is guided. We are al-
ways open to good suggestions It has
to improve with the participation of
the people, increasing educational
leve] and also gradual exposure to the
advancing world. Perspectives da
change and accordingly we have to
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ohange the format and make it suit-
able for the people so that it becomes
best for them.

o "y YW qEREAG . WG,
FL-UW F g9 ®TY A Y3F g1 AW
weg3l, 3% fmn o FTEAT sam
W) frgaq teai gl 9 AT Iq wE®
ey O 9 @I & gy
wega T D 4E § AW IEr W
e M9 ¥ g faug WY 9r

¥ wawar § fr 95 s fawray
ghrr &Y, afsw & ag sAwT @gar
fs Ifx @1 gwu afena qar @,
IEY @27 ¥ U§ WTwE ¥, IEH
datad fry 1 §, 99§ §9 sfafo
AT ForF a7 F ar ufwds frar
mr & ooy Adr S F o goX 98
frrr § fx Sfagm faafad & afs
AT FFJEr & A, IGF JIAA AT
qFUHIT wravgsal a8l gawEar &, 3°v
afdw § & saar wgsr § fr oS-
TSy HaEl ¥ 59 g, 958 g &
fau 7g W7 miavax § fo QY usw
gEIl KT 18 €, SRAT WY F
a7F1T F WA Mgy )

A & o wmAr wga g ¥ fraa
usg § ogmt qw F Py aeara
F a7 §IaT % oIW @ W onAQd
fwar % 1 ?ﬁ% s I gta‘.!ﬂ;f FT1
Za A @l S ?

SHRI AJIT PANJA: Sir, demands
have been received from the Chiet
Ministers of Sikkim, Tripura, Assam
and Andhra Pradesh etc. that there
should be a second channel there and
that the second channel should be
handed over to the State, These are
the demands received so far. So far
ag the Sarkaria Commission is concer-
ned, the report hag been submitted.
It has not been communicated to us
as to what their recommendations
with regard to television and radios
are,

st WEY AA-I-EER
wrfas fafqeet wga ¥ AceHgy
Fatqr T wAlg A F0 a4 FEr f¥
Pyt e & faT 6.30 & 8.40
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ar Fr T ware Trar s b
W oTEAF F T w@ ag ¢ fw
6.30 & 8.40 wwE @ W1 § qF
T & qF ¥ §F A0 THA &
faq wate fear mr 3 1 zad §
T8 @1 foagx avig & o e
g &, vuw fav qadaw v fam
a Sy ¥ o feT ged g oz
f& oY oY wawe Tw gRT & a8
S gAY w2 w1 S Foiear §,
gamt wifedw <gF A I §,
IaAr EEE T aw g

IET AE &RT w9 AT Y
st foar sioTgl &, ag et
T qvg & fran o1 & 1 &=
ey &Y S afede W TRy
g e qm frar wio A gz "
TaARe & 39 ¥ g fom sigos
W HITAITR 3T g T TaNHE
F @ g, g% aqr & § fufeex
gigy & staar @ f=omroan gw
ey & a1 foogem § 7

‘4 .y Y

SHRY AJIT PANJA: Sir, the reae-
tion is negative, It will not be hand-
ed over to the State at this stage. I
think, the hon. Member made a mis-
take between primary service, nation-
al network and local service. So far
ag primary service is concerned, in
some programme generating centres
it Bas come from 60’clock and sotie-
where it is 6.80, i.e. from 8 or 630 to
8.40. It depends on the local progra-
mmes only. Of course, it is not only
the local people inhabiting or opening
the television setg hut there are also
many other people who come from
various vocations living in the city
itself, and for them alsp it is neces
sary to cater and that is what we are
doing,

SHRI PARVATHANENI UPEN-
DRA: He has asked that even in the
regional programmes, they are not
projecting the achievements and the
programmes of the State Govern-
ments. That point has not been
covered, . LA
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SHRI AJIT PANJA: That ig not
correct, not in the regional program.
me. Where there is a primary service
from 6.30 to 8.40, various local things
are being given, And Mr P. Upen-
dra, on the 20th of Apri! 1987 had a
time for 15 minuts only, being the
opening speaker on the Calling Atten-
tion, but he argued for 50 minutes.
Angd all these points were effectively
answered by me at that time.

SHRI D. B. CHANDRE GOWDA:
Sir I do not how the hon. Mnister’s
attention escaped the demand of
Karnataka for a second Channel
while answering, the question, he
mentioned ony four Chief Ministers.
The earliest State to make a demand
was Karnataka. Secondly, Sir, even
the regular centres to be opened in
different part of Karnataka are either
being postponed for petty rea ong or
are not being considered. Recently in
the case of Chickmagalo-e centre—of
course, Sir, I need not stress ag to
what important role Chickmagalore
played—the Authorities concerned an-
nounced the day for the opening for
the Centre as the 1st of November, the
day that the Rajyostav of the State
has to be celebrated, and the nation
and he people were waiting to watch
the cricket being played in  India.

“‘Thirdly, the Sahitya Sammelan was
due to begin. And the date that was
fixed on the ist November was post-
poned for g petty reason that the
Munister was not available to switch
on the ceremony. May I know when
doeg the hon. Minister find time to
come to Chickmagalore and switch on
the ceremony and give an opportunity

for the people to at least have a
dargshan of Doordarshan?
SHRYI AJIT PANJA : Sir, that is

the difficulty in relying on rumours.
‘There wag Do prograrame for me to
£o on that date to Chickmaga'ore nor
anybody including the hon Member,
invited me to go there. Sir, if there
i3 to be g programme for Chickmaga-
lore for opening, the time has to be
fixed. We have to see that every thing
is in order. Then we will certainly go
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and do it. But one point I want to
make before you. If is not true thas
any injustice has been done to the
State of Karnataka. All the States,
as far as possible, we are catering to.
And if the hon, Member wants, I shall
give the defails as to what are the
programmeyg of Karnataka,.

MR. CHAIRMAN: He wants to
know when you are going to Chick-
magalore,

SHR1 AJIT PANJA: As soon ag
the Member invites me I will go
there.

MR. CHATRMAN: Mr, Vithalbhai
Patel.

SHRI VITHALBHAI MOTIRAM
PATEL: Mr. Chairman, Sir, a aumber
of greas in the rural districts are yet
to be covered by the television When
the people demand for rural areas, -
the Department sayg that they have
no funds, Then what is the use of
opening the second channe! in metro-
politan cities until you cover the
areas fully.

SHRI AJIT PANJA: It is not correct
to say that we are not covering the
rural area. In fact each of the trans-
mitter, even the smallest one, covers
25 KM radius. When it is being
covered in Calcutta a 100 Xm radius,
a ‘ot of rural areag will be immedia-
teliy covered. The town does not ton-
sist of 100 kmg radius .It is not correct
The station is made in an urban area,
of course, but that is for purposeg of
the infrastructure, but we are guing
ahead to cover the rural areas also.

SHRIMATI RENUKA CHOWDH-
URY: Sir I would like to draw the
attention of the Minister to the fact
that when I spoke on he floor of this
House on the Ministry of Information
and Broadcasting, the then Minisert
had given an asgurance on the floor
of this House that Andhra Pradesh
and Maharashtra were idealy located
for starting a second channel. Now,
I want to know whether it is a fack
that when the Government shuffles
and reshuffles the portfolios of
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Ministers, the priorities and para-
meterg which they have for allocating
new stationg also change with them.
Because I remember that the Minister
holding the portfolio at that time had
categorically stated that Maharashtra
and Andhra Pradesh were techn:cally
sound for starting a3 second channel.
But suddenly now I find that the
priorities have changed and Calcutta
has come in in their place I have
nothing against Calcutta getting a
second channel, I wsh the whole
country gets a second channel Re-
garding the available stationg of door-
darshan, repeately the other media
have emhasised and people have said
that nothing that ever happens on the
national level is being informed to
the country by Doordarshan. As you
all are aware, recently the sati in-
cident took place in Rajasthan, That
was the time that we should have
taken the opportunity and Raja Ram
Mohan Roy's message should have
been flashed and incidents of this
kind should have been shown so
that the people would have risen in
revolt against sati and such  other
types of social evils. The whole nation
was sluggish in reacting to the sati
incident simply because we are not
using the media at the optimum level.
Ang this also goes for the Andhra
Pradesh debacle when you were kind
enough to come as Governor,

SHRI AJIT PANJA: All these
suggestions are well noted,

SHRIMATI RENUKA CHOW-
DHURY: What suggestions?

SHRY AJIT PANJA: There wag no
question, e TR

IV

MR. CHAIRMAN: She raited 8
pointed question about the sati inci-
deﬂ;.‘_.

SHRIMATI RENUKA CHOWDH-
URY: I asked about the secnd chan-
nel for Andhra Pradesh.

SHRI AJIT PANJA: So far as the
assurance of my predecessor iz con-
«<erned, go far as I have been record,
no swh assurance is pending.

[RAJYA SABHA ]
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MR. CHAIRMAN: She also asked
about sati,

SHRI AJIT PANJA: Regarding the
sati incident, we have given the pro-
gramme. But we cannot start a pro-
gramme to enthuse the pcople in a
particu'ar action. Sir, the object of
television is to see that the people’s
voice 1s carried. Whenever the peo-
ple’s voice wag raised, we have car-
ried it. Thehe were several program-
mes denouncing sati in no uncertain
terms. Probably the hon, Member -
missed it. ’ ' .

i .t -

MR CHAIRMAN: We have zal-
ready taken half an hour. Let us go
to the next question,

Death of Livestock in Gujarat

*102. SHRI V. NARAYANASAMY:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether it is a fact that teng of
thousands of cattle died at Abdasa and
Lackhpat; in Gujarat because of the
acute drought situation prevailing in
the area; and
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(b) if so, what steps Government
have taken tg save the livestock there
by providing drinking water and
fodder?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICUL~
TURE AND COOPERATION IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
(a) No, Sir.

(b) The S*ate Government have
made arrangements for supply of fod-
der. Cattle camps have been orga-
nised and provision for drinking water
has been made. Arrangements for .
supply of cattle feeds have also been
made by the State Government,

SHRI V. NARAYANASAMY: Mr,
Chairman_ Sir, it is surprising to
hear the Hon. Minister say that cattle
have not dieq in Abdasa and Lackh-
patt of Kutch district in Gujarat be-
cauge of the acute drought gituation



